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join the Bbagirathi river and the diversion 
of waters accumulated in the Bansloi and 
Pagla Basins to the Gangs river through the 
Baghmarlu syphon. The area likely to be 
benefited by the scheme for Rabi cultiva
tion would be about 4100 hectares. The 
scheme is under final stages of sanction. 
Preparatory steps for taking up the work 
have already been taken by the Farakka 
Barrage Project authorities.

SHRI SACHINDRA La L  SINGHA : 
May I know from the hon. Minister when 
the work will start ? And when it lie 
completed ?

SHRI SURJIT SINGH BARNALA :
I have already mentioned that the work 
has already been taken up by the Project 
Authorities and we cannot just now say 
when it will be finished and effort will be 
made to finish it as early as possible.

SHRI SACHINDRA LAI- SINGHA : 
Whether any target date has brcn fixed for 
its completion ?

SHRI SURJIT SINGH BARNALA :
No target date has been fixed so far.
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“ The nuinbsr of colonies built which 
have m t bicn approved by Govern- 

'  m^nt so far and where civic facilities 
. . . . . There is no question of pro- 
vilin 'j civic facilities in unauthorised 
c i l i i ie j  cinitructed after June, 1977.
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SHRI MANORANJAN BHAKTA : 
Mr. Speaker, Sir, I want to know from the 
hon. Minister whether the same analogy 
will be applicable in the case of unautho
rised encroachments in the Union Terri
tory of Andaman and Nicobar Islands.

SHRI SIKANDAR BAKHT : I am 
sorry, I need your direction whether this 
question flows from this question.

SHRI MANORANJAN BHAKTA ; 
This is a general question.

MR. SPEAKER : No. No.
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SHRI M. N. GOVINDAN NAIR : 
May I know the number of houses already 
demolished in unauthorised colonies and 
the number of houses intended to be de
molished in such colonies and also whether 
you have exceeded the number of house* 
demolished during emergency.

SHRI SIKANDAR BAKHT ; I 
require notice for this.




